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IN THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI. 

OA No. 373/2022 

IN THE MATTER OF: 

Sumit Saini         Applicant 

Versus 

Haryana State Pollution Control Board      Respondents 

 

Reply on behalf of Regional Officer, Yamuna Nagar.  

MOST RESPECTFULLY SHOWETH  

1. The Hon’ble NGT vide orders dated 18.04.2024passed the following directions: - 

“HSPCB is directed to inspect M/s SPS Bio Chem Pvt. and submit its report with 

regard to development of green belt/carrying out of plantation, pavement of road, 

expenses incurred/to be incurred under Corporate Social Responsibility, 

compliance with environmental norms for storage of raw material for ensuring 

abatement of environmental pollution caused by emission of foul smell and 

pollution of surface and ground water and soil specifically mentioning as to (a) 

whether the heaps of press mud are covered by one layer of lingo-cellulocis 

biomass (Rice straw) and one layer of Tarpaulin, (b) whether sprayer system has 

been installed in RMS area for spraying chemical for making the environment 

odor less and (c) whether plantation of trees which are eco-friendly to this kind of 

environment of press mud storage has been done.” 

“Report by HSPCB and Action Plan by District Magistrate and DFO, Yamuna 

Nagar for utilization of environmental compensation amount deposited by 

respondent no. 5 be filed by e-mail at judicial-ngt@gov.in preferably in the form 

of searchable PDF/OCR Supported PDF and not in the form of Image PDF at 

least one week before 22.07.2024 which is fixed as the next date of hearing of OA 

registered in respect of the M/s S.P. S. Bio Chem Pvt. Ltd”. 

2. M/s SPS Bio Chem Pvt. Ltd was inspected on 18.07.2024by officers of 

HSPCB, Yamuna Nagar and the site inspection report is (attached as 

Annexure R-1). 
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3. That the Regional Officer, Yamunanagar Region has written letter to The 

District Forest Officer Vide Letter No. HSPCB/YR/2024/429 dated 23.05.2024 

(attached as Annexure R-2)for utilization of panchayat land for plantation. 

4. The District Forest Officerhas submitted reply vide their office letter No 1305 

dated 26.06.2024(attached as Annexure R-3)and their office letter No 1799 

dated 19.07.2024(attached as Annexure R-4). 

 

 

        Regional Officer 

        Yamuna Nagar 

Place: Yamuna Nagar      

Dated: 20/07/2024 
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Subject: Site inspection report of M/s SPS Bio Chem Pvt. Ltd. In 

compliance of NGT order dated 18.04.2023 in OA No. 373/2022 

titled as Sumit Saini V/s Haryana State Pollution Control Board & 

Ors. 

Date of inspection: -18.07.2024 

Name of the unit: -M/s SPS Bio Chem Private Limited, Village Damla, Tehsil 

Radaur, Yamuna Nagar 

Background: -In Compliance of Hon’ble NGT orders dated 18.04.2024 following Officers 

inspected the site: - 

1. Sh Virender Singh Punia, RO, HSPCB, Yamunanagar Region 

2. Sh Abhijeet Singh Tanwar, AEE, HSPCB, Yamunanagar Region 

 Observations at the time of inspection: - 

a) whether the heaps of press mud are covered by one layer of lingo-cellulocis 

biomass (Rice straw) and one layer of Tarpaulin, 

 During Inspection It was found that the unit has not covered heaps of press 

mud completely by tarpaulin layer as half of the Raw Material Storage area 

was found open and exposed in open environment.  

 The unit has also not covered heaps of press mud with layer of Rice Straw at 

Raw Material Storage Area. 

 The unit has not provided any solution for covering of complete Raw Material 

Storage area which can sustain in rainy season and during fast winds. 

Tarpaulin layer is not sufficient to sustain during rainy season and fast winds. 

(b) whether sprayer system has been installed in RMS area for spraying 

chemical for making the environment odor less and  

Annexure-R13928



 During Inspection It was found that the unit has not provided any automatic 

sprayer system for control of foul smell at the Raw Material Storage Area. 

Instead, unit has provided manual spraying system for spraying of chemicals at 

RMS area. 

 During inspection mild foul smell was observed at site.  

(c) whether plantation of trees which are eco-friendly to this kind of 

environment of press mud storage has been done.” 

 The unit has done plantation in layers across the boundary of the unit, 

boundary of the RMS area. Further the plantation is done by planting saplings 

of native species and these saplings are of different height/sizes ranging from 3 

feet to 10 feet with a fair rate of survival. 

 

 

 

Assistant Environmental Engineer 

HSPCB, Yamuna Nagar 

 

Regional Officer 

HSPCB, Yamuna Nagar  
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